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IEREEICE
(Rrfir dag fawm)
FfagE
TE fawett, 6 warqEe, 2015
@, §. 16/1/2015-93AR — s7eet e Asrer.—

1. YA T A 7 G AT, @O ® F TG0, FH AT Teq A ST TETST & 6
FIAT o (0 AT TS AT AT Tl dATE HA & a1 2015-16 T Fsfe =TT 6 T |
1 S, 2015 & efed 997 ASET (THETE) THF UH YT AT & 0l gl THETs w0 Tl G Sorret
(TAfUH) F T TOTEAE AT GEIRT AheFa & e Yo [fer faffams iz e artesrer
(Frowsmedi) g srfrertera foham o <=1 2

2. TfiarE § afe 3 i gran: vfiers = §% @mEr @ g a6 et F oo g wdfars
QITIH B T AqH o 18 9 ¥ Aferahad g 40 9 |

3. wfiarE it RAward: vdfars = arafas e aratia Toa yoret g, Seen st afsarmar
Fr fwfearfea s e ghr-

i AR g RO Faw Yo A wfiere ¥ siava yoas aferar 60 aF T g F
T, JF &I a% TradTg 1000 FIT AT FiwTg 2000 F9T AT THaATE 3000 9T A7 SiaATE 4000
AT AT TTadTg 5000 FIT T HLHRTT GIRT LT ~ATH S TTeq HT
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i. % ¥R g faaelt (Trew) W TERF Jaw Y afd: steEEar B 99 F 96,
SATHETAT o TI/TeT (FITSST) S0l Hg BI o T9F ATETAT GTET S0 1 ST Tel G o THT 9o
Trfer ST FA F 9T g

ii.  srfreTaT % afAfa wr Jo afr i areh: sfvEmEr i afac (@ss) T4 A g F 10T,
SATHETAT T ATIHI, TTHETAT % 60 T T ST T Hi=rd G T FT TTT FHLA FT SATHL G

4. ST ETAT GIRT AT 1 Ser: e # fSraTar 7 steraT ArfAeh, SATiEE A1 gETer s 1w
ATHETAT & F9d 9% @Ia F et sterare iy % “siter Sfae” qierem & wreaw & frar o srfsararst
Tg ATAT T AT g T o THATS § oA B & e 60 T il A dF LTI HTETT AT T ST el
FI-ATT, TIH-ATT 3T ATETA-HAA-ATL (LTI SFTETT T S AT 3 Forw Iuetser AThtas q9e 19T
Sgare-1 i qrfersT | fogr 4w 8

5. e AR G -39S gg IIAdT: 977 g a9 & ATHETAT ST AEHeErar 9 gi ofiw S et
Tifaters araTiorEs qEar Frs= * siasta onfee 7 g, o Faferfa agrar ymm #71 % a8

i. 31 feHwEe, 2015 9 98 THATE H ATH g9 aTel 9T SATHararst  forw 1000 90 giaerd #r har
T Ff (T Sferard &1 50% Fvx TLHTT ZIT HE-3H9aTe |

ii. R AL T - 5 A il AT rATq A<y a9 2015-16 ¥ 2019-20 T #i¥ s7arer & forw
9T g

6. TS gRI gRT AfARer SAfas gg-siaem: 757 a3an s 57 % udiars sfSararst
stafis wa>g® ag-379raTT Uy LT Thdl gl 30 o § THaT TURAeEiT gTer Feg T o IHe &
gt i STt

7. wfiarE F siqfa iR 6t wiFAr: 18 & 40 7 F =g Fqg F Tl ey s G A
TSIt § Taferad qul saad wiH TEqd Feh THIaTs & Siaid ST AT HedT Tahd &l

8. Tfiar ¥ sadla e iREn: et sraed Fettaa § & BT o veedt 7 yeqa e s
TR 3

i, FAT TEAEA Shl, S S, ST ST, S ATHIr S, AR Sl qigd a9t dani | e AT
Frerferfa giaemesat & i

F. AT ufered oI ToIeE (JaT TETAT) JoT ey, S uafiue f SEImTd ST & osaid
Ffreaa g A ot s TuUw=Eiy gy &7 T 8 F 9 & gieagrhdl & 9 § F17
T THhd 2l

g 9H A YTATer (FHT)/AISET -0 THNe, 60 AT €970 e g S&i 310
Tf=TAFAr & €9 # A B = 8

ii.  URAETT sroraT Few AR g MG 3T ATHTER uSteeaT S9 S E Wehie o e s
T ST FFram

9. AT F siasta TR 9T o Sl AT saren: Matia sierar &7 swrame 7 w2 =21 sprane ot
T F & forw vdiare & sfSerare uw g9 T g 7 srfaed sare waria g ST T a9 s T
AT e it Tl TURATE T g AT J4RTT o q0H el & q9a-a97 q¢ i i st

10.  HagaTHs =g it wRagfd qur sf¥remarett F AT % g NaTge ik e #1 agaem: 575
e gy 7T et ugfa & e & vdiars § orfae g & oo wearfea Fe 8 steree @ #
Freft wSifeaat greT R S arer dagaTes ud erETes et g ara &F i afagfd Fwe
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TTHTT | ST TAT 17T AR TSAteat w1 A7 whars F seasia amamn & for searg far smos,
et ggaTe| T f/THTRAEAT-aF TNeT F AT UF qquTd § FT Tghd gl dh1 UF T AT
TSI AT &l 3 TCHTEA 3T S TIceTgdl & HgATSd % AT &1 Heieo a97-a97 9% NURAST T
WTEd T¥RTE & G & FohaT S|

11.  TETae ST F HISET ATNQTEAT: 18-40 99 F o1 T & TaTadiad & HISET dATHardr vhars &
aTferer gr STuar Ferd o 3 =99 arge e % e &1 9399 9 FY) 9 oy ayg it HH 9 98 F
srtsraTar dow At ffeames sie femm srferereor (st oM Jorrett & siasta fRTee s sgeon) ferfaam,
2015 % ZTeT srfsrermfaa g

12.  THETE % Savia e FT FAw: et % saa quga i w1 a9 anT-a6y 97 e 9
g Retha Meer gt & fFar s

13. i, sngeor o) ¥eW sEraT: 60 a9 T FIA % IR [HEer gfawe % s 9¥ srferarar
TRETh AT G FAAaT ATerE qTHE G900 ITH H7| ATaTaTen® Teatadi § Faiq ararefi o 97
FTaT 60 AT ¥ Il Yora Aty R e e e (g gae Iurelt F ddaEa [Aee $iw
smgeon) faffeme, 2015 # 77 sfeatua Pfde it & afog g f Fufa & <9 arfre = d@f=a da=
ALTEOr ATTATY sreram erfsrarar, S oft qraer 21, 1 T & ST afe Fwre ateeran, S ofiars F o
ALHT o -3 il e ST &l &, 60 T 6l A & @ THArs il Ta=a1 § FISal g, af IH 96 51T
TdtaTs § FoFT T stereT % A7 SRl U AT (Haer aredtash sATST (WTAT TEEETS I i HErdl
IULTA) FATSTAT ST, STa{eh TLHTT AT Tg-3F9TTH TAT TLHRT F Tg-3TaTH T ATora 37T ol U SyfSyarara
T Tl ATSTAT SATTIT

ST, ST9TT THAAT, ATTHF qAATGHIT

Fqeg-1
Tfiars ¥ Saia AAT-SreT Y F AT I IR AT AW TREYE T TR & forg wifles, AR ot srdeanf¥as sisrem qar wfafy #r
ida Tftr a9 s
1000 T9q wfawTg
AR TEE 2000 Z9T ¥fAATg 3000 9T WAATE <FawW | 4000 TIC FfIATE AR || 5000 T FFIATE ~YAAH
arfafa = r
FIH
wfer AT
ATt 1.7 919 T 3.43“?3‘111 5.1 919 ¥9¢ s.ﬂmm 8.5“3‘11{
orTrer
g:: leet EnGEdEEIEED 5= oifers | Jaifee | agarts || 'R | St | agards || arfas | St | adarfts || i SR | ageartis
EElE [EECEIEC SN SIRT | SforaTd | SreraTe HOET | soraT | e || sfereTe | sieraty | sfe@T || sferame | sfera™ HoraT
SEE) ENEE)
&g
18 | 42 || 42 | 125 | 248 84 | 250 496 126 | 376 744 168 | 501 991 210 | 626 1239
19 41 46 137 271 92 274 543 138 411 814 183 545 1080 228 679 1346
20 | 40 || 50 | 149 | 295 100 | 298 590 150 | 447 885 198 | 590 1169 248 | 739 1464
21 | 39| 54 | 161 | 319 108 | 322 637 162 | 483 956 215 | 641 1269 269 | 802 1588
22 | 38| 59 | 176 | 348 117 | 349 690 177 | 527 1045 234 | 697 1381 292 | 870 1723
23 37 64 191 378 127 378 749 192 572 1133 254 757 1499 318 948 1877
24 | 36| 70 | 209 | 413 139 | 414 820 208 | 620 1228 277 | 826 1635 346 | 1031 | 2042
25 | 35| 76 | 226 | 449 151 | 450 891 226 | 674 1334 301 | 897 1776 376 | 1121 | 2219
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26 34 | 82 244 | 484 164 | 489 968 246 733 1452 327 975 1930 409 1219 2414
27 33 || 90 268 | 531 178 | 530 1050 268 799 1582 356 1061 2101 446 1329 2632
28 32 || 97 289 | 572 194 | 578 1145 292 870 1723 388 1156 2290 485 1445 2862
29 31| 106 | 316 | 626 212 | 632 1251 318 948 1877 423 1261 2496 529 1577 3122
30 30 || 116 | 346 | 685 231 688 1363 347 1034 2048 462 1377 2727 577 1720 3405
31 29 || 126 | 376 | 744 252 | 751 1487 379 1129 2237 504 1502 2974 630 1878 3718

32 28 || 138 | 411 | 814 276 | 823 1629 414 1234 2443 551 1642 3252 689 2053 4066

33 27 || 151 | 450 | 891 302 | 900 1782 453 1350 2673 602 1794 3553 752 2241 4438
34 26 || 165 | 492 | 974 330 | 983 1948 495 1475 2921 659 1964 3889 824 2456 4863
35 25 || 181 | 539 | 1068 362 1079 2136 543 1618 3205 722 2152 4261 902 2688 5323
36 24 || 198 | 590 | 1169 396 1180 2337 594 1770 3506 792 2360 4674 990 2950 5843

37 23 || 218 | 650 | 1287 436 1299 2573 654 1949 3860 870 2593 5134 1087 3239 6415

38 22 || 240 | 715 | 1416 480 1430 2833 720 2146 4249 957 2852 5648 1196 3564 7058

39 21 || 264 | 787 | 1558 528 1574 3116 792 2360 4674 1064 | 3141 6220 1318 3928 7778

40 20 || 291 867 | 1717 582 1734 3435 873 2602 5152 1164 3469 6869 1454 4333 8581

MINISTRY OF FINANCE
(Department of Financial Services)
NOTIFICATION
New Delhi, the 16th October, 2015
F. No. 16/1/2015-PR - Atal Pension Yojana.—

1. Background : The Government of India has introduced a pension scheme called the Atal Pension Yojana
(APY), with effect from 1* June, 2015, pursuant to the announcement in the budget for 2015-16 on creating a universal
social security system for all Indians, especially the poor, the under-privileged and the workers in the unorganised sector.
APY is being administered by the Pension Fund Regulatory and Development Authority (PFRDA) under the overall
administrative and institutional architecture of the National Pension System (NPS).

2. Eligibility for joining APY : APY is open to all citizens of India who have a savings bank account. The
minimum age of joining APY is 18 years and maximum age is 40 years.

3. Features of APY : APY is a voluntary, periodic contribution based pension system, under which the subscriber
would receive the following benefits:

@) Central Government guaranteed minimum pension amount : Each subscriber under APY shall
receive a Central Government guaranteed minimum pension of Rs. 1000 per month or Rs. 2000 per month or
Rs. 3000 per month or Rs. 4000 per month or Rs. 5000 per month, after the age of 60 years until death.

(ii) Central Government guaranteed minimum pension amount to the spouse : After the subscriber’s
demise, the spouse of the subscriber shall be entitled to receive the same pension amount as that of the
subscriber until the death of the spouse.

(iii) Return of the pension wealth to the nominee of the subscriber : After the demise of both the
subscriber and the spouse, the nominee of the subscriber shall be entitled to receive the pension wealth, as
accumulated till age 60 of the subscriber.
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4. Contribution payment by subscribers : The subscriber’s contributions to APY shall be made through the
facility of ‘auto-debit’ of the prescribed contribution amount from the savings bank account of the subscriber in monthly,
quarterly or half-yearly frequency. The subscribers are required to contribute the prescribed contribution amount from the
age of joining APY till age 60. The details of age-wise, pension-wise and contribution-frequency-wise prescribed
contribution amount and the indicative pension wealth available for the nominee is given in the table at Annex — 1.

5. Eligibility for co-contribution by Central Government : The subscribers in the eligible age, who are not
income-tax payers and who are not covered under any statutory social security scheme, are entitled to receive:

@) The co-contribution by Central Government of 50% of the total prescribed contribution, upto Rs. 1000
per annum, will be available for those eligible subscribers who join APY before 31% December, 2015.

(ii) The Central Government co-contribution shall be available for a period of 5 years, i.e., from Financial
Year 2015-16 to 2019-20.

6. Additional voluntary co-contribution by State Governments : State Governments are enabled to provide
additional voluntary co-contribution to APY subscribers of their State. The procedure would be prescribed by PFRDA, in
consultation with the Central Government.

1. Process for enrolment under APY : All citizens of India in the age group of 18-40 years can enroll themselves
under APY by submitting the duly completed application form to any enrolment agency.

8. Enrolment agencies under APY : APY applications may be submitted to any of the following enrolment
agencies:

@) All banks, including all nationalised banks, private banks, banking companies, regional rural banks,
cooperative banks etc. either directly or through the following enablers:

(a) All Points of Presence (Service Providers) and Aggregators, which are governed under the
institutional architecture of NPS and are appointed as such by PFRDA could work as facilitators with
banks.

(b) Those Business Correspondents (BCs) / existing non-banking aggregators, Micro Finance

Institutions (MFIs) etc. who are appointed as enablers by banks.

(ii) Other enrolment agencies that may be specified as such by PFRDA or the Central Government, such
as, Department of Posts under CBS Platform.

9. Charges and fees and overdue interest under APY : The charges and fees and the overdue interest for non-
payment or delayed payment of prescribed contribution amount shall be levied on the subscribers of APY. These charges
and their method of application shall be prescribed by PFRDA from time to time, in consultation with the Central
Government.

10. Reimbursement of promotional expenditure and Incentive for enrolment of subscribers and sharing of
incentives : The Central Government shall reimburse the expenditure done on promotional and development activities by
the contribution collection agencies to encourage people to join APY in a manner as prescribed by the Central
Government. Banks and other enrolment agencies shall also be paid incentives for enrolments under APY, which may
shared by them with the BCs/MFIs/Non-Bank Aggregators in a ratio. The incentives payable to the banks and other
enrolment agencies and the ratio of sharing of these incentives shall be prescribed by PFRDA from time to time in
consultation with the Central Government.

11. Existing subscribers of Swavalamban Scheme : The existing subscribers of Swavalamban in the age group of
18-40 years shall be migrated to APY unless they exercise an option to opt-out. The remaining subscribers outside this
age group would be governed by the Pension Fund Regulatory and Development Authority (Exits and Withdrawals under
the National Pension System) Regulations, 2015.

12. Investment of the contributions under APY : The amount collected under APY shall be invested as per the
investment pattern specified by the Central Government from time to time.

13. Exit, withdrawal and pension payment : On completion of 60 years, the subscriber will get the guaranteed
minimum monthly pension, or higher monthly pension, depending on the investment returns. In exceptional
circumstances, i.e., in the event of the death of beneficiary or specified illnesses, as mentioned in the Pension Fund
Regulatory and Development Authority (Exits and Withdrawals under the National Pension System) Regulations, 2015,
before the age of 60 years, the accumulated pension wealth till date would be given to the nominee or the subscriber, as
the case may be. In case a subscriber, who has availed Government co-contribution under APY, chooses to voluntarily
exit APY before the age 60, he shall only be refunded the contributions made by him to APY, along with the net actual
interest earned on his contributions (after deducting the account maintenance charges), whereas, the Government co-
contribution, and the interest earned on the Government co-contribution, shall not be returned to such subscribers.

Dr. SHASHANK SAKSENA, Economic Advisor
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Annex — 1

Monthly, Quarterly and Half-yearly prescribed contributions under APY for different minimum guaranteed amount of
pension at different entry age and the return of corpus amount to the nominee

Minimum Guaranteed
Pension of Rs.

Minimum Guaranteed

Minimum Guaranteed

Mini: Guar: d

Mini Guar: d

1000/month Pension of Rs. 2000/month Pension of Rs.3000/month Pension of Rs.4000/month Pension of Rs.5000/month

Return of
Corpus
Amount
to the
Nominee Rs. 1.7 Lakh Rs. 3.4 Lakh Rs. 5.1 Lakh Rs. 6.8 Lakh Rs. 8.5 Lakh

Age esting Monthll Quarterly yI::xllfy Month}y Quanelrly yI;I:rllfy Month}y Qua.rtelrly yI::EIfy Momhlly Quanerly yl;lzrllfy Momhlly Quartelrly yI;:I:rllfy
at . contri-| contri- : contri- | contri- : contri- | contri- ; contri- | contri- ; contri- | contri- ;

entry period bution | bution %‘::g: bution bution E?J?g; bution bution ;‘z::g; bution bution %(zlrtllt;: bution bution ch?thllt(?r;
18 | 42 42 125 248 84 250 496 126 376 744 168 501 991 210 626 1239
19 | 41 46 137 271 92 274 543 138 411 814 183 545 1080 228 679 1346
20 | 40 50 149 295 100 298 590 150 447 885 198 590 1169 248 739 1464
21 | 39 54 161 319 108 322 637 162 483 956 215 641 1269 269 802 1588
22 | 38 59 176 348 117 349 690 177 527 1045 234 697 1381 292 870 1723
23 | 37 64 191 378 127 378 749 192 572 1133 254 757 1499 318 948 1877
24 | 36 70 209 413 139 414 820 208 620 1228 277 826 1635 346 1031 2042
25 | 35 76 226 449 151 450 891 226 674 1334 301 897 1776 376 1121 2219
26 | 34 82 244 484 164 489 968 246 733 1452 327 975 1930 409 1219 2414
27 | 33 90 268 531 178 530 1050 268 799 1582 356 1061 2101 446 1329 2632
28 | 32 97 289 572 194 578 1145 292 870 1723 388 1156 2290 485 1445 2862
29 | 31 106 316 626 212 632 1251 318 948 1877 423 1261 2496 529 1577 3122
30 | 30 116 346 685 231 688 1363 347 1034 2048 462 1377 2727 571 1720 3405
31 | 29 126 376 744 252 751 1487 379 1129 2237 504 1502 2974 630 1878 3718
32 | 28 138 411 814 276 823 1629 414 1234 2443 551 1642 3252 689 2053 4066
33 | 27 151 450 891 302 900 1782 453 1350 2673 602 1794 3553 752 2241 4438
34 | 26 165 492 974 330 983 1948 495 1475 2921 659 1964 3889 824 2456 4863
35 | 25 181 539 1068 362 1079 2136 543 1618 3205 722 2152 4261 902 2688 5323
36 | 24 198 590 1169 396 1180 2337 594 1770 3506 792 2360 4674 990 2950 5843
37 | 23 218 650 1287 436 1299 2573 654 1949 3860 870 2593 5134 1087 3239 6415
38 | 22 240 715 1416 480 1430 2833 720 2146 4249 957 2852 5648 1196 3564 7058
39 |21 264 787 1558 528 1574 3116 792 2360 4674 1054 3141 6220 1318 3928 7778
40 | 20 291 867 1717 582 1734 3435 873 2602 5152 1164 3469 6869 1454 4333 8581
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